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MINISTRY OF FINANCE
(Department of Financial Services)
NOTIFICATION
New Delhi, the 13th March, 2020

S.0. 1088(E).—In exercise of the powers conferred by sub-section (1) of section 53 of the
Banking Regulation Act, 1949 (10 of 1949), the Central Government, on the recommendations of the
Reserve Bank of India, hereby declares that the provisions of sub-section (2) of section 19 of the said
Act shall not apply to the State Bank of India for a period of four years from the date of publication of
this notification in the Official Gazette, in so far as it relates to the holding of shares in the Yes Bank
Limited by it, of an amount exceeding thirty per cent. of the paid-up share capital of that Bank.

[F. No. 7/19/2020-BOA-1]
AMIT AGRAWAL, Jt. Secy.
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